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Shri Indrajit Gupta: With regard
to the greater master plan which the
hon. Minister has just now referred
to, may I know whether she is aware
of the fact that in that part of the
adjoining area of Ghaziabad in U.P.
which is supposed to be covered by
this greater plan, land is being bought
from peasants at Rs. 3 per square
yard and offered for sale for lower
income group housing projects at
Rs. 12 to 14 per square yard, and if
so, whether that is alsp envisaged 1n
the greater plan?

Dr. Sushila Nayar: I am not aware
of the exact details of what the hon.
Member has stated, but I would not
be strprised if increase in price takes
place since it has taken place every-
where else because of the develop-
mental charges.

Shri Kapur Singh: It is a matter
of shame for the Government.

Dr. Sushila Nayar: Sir, Develop-
ment of land costs money.

Shrimatj Savitri Nigam: May 1
know how many times changes have
been made in the demarcation of the
industrial areas and the green belt,
and when the plan for the industrial
areas and the green belt is going to
be finalised once and for all?

Dr. Sushila Nayar: The plans have
been finalised. They are being gra-
dually implemented
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Shrimati Savitri Nigam: How
many imes were changes made?

Dr. Sushila Nayar: No changes
have been made after the Master Plan
has been formulated.
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National Consumer Service

+
( Shri Yashpal Singh:
Shri Rameshwar Tantia:
Shri - Bishanchander Seth:
'507.4 Shri B. P. Yadava:
| Shri Dhaon:
| Shri Indrajit Gupta:
LShri P. C. Borooah:

Will the Minister of Planning be
pleased to state:

(a) whether it is a fact that the
Planning Commission is considering
a scheme regarding building up of an
organization of Nationa] Consumers
Senvice which will resist against
hoarding, profiteering and adulter-
ation in the county;

(b) if s0, the main features of this
scheme; and

(¢) when this scheme is likely to
be introduced?

The Minister of Planning (Shr}
B. R. Bhagat): (a) to (¢). The Natio-
pal Consumer Service has been orga-
nised by a group of voluntary organi-
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.sations, It is being assisted by the
Planning Commission. A statement
giving the main features of the scheme
and -other required information is
placed on the Table of the House.

Statement.

The National Consumer Service
‘previously entitled as Non-Official
Price Intelligence Service was started
in early 1963 on a pilot basis in Delhi
by a group of voluntary orga-
nisations. In February, 1964 a
Working Group consisting of the re-
presentatives of the Planning Com-
mission, Central Ministries concerned
-and the participating voluntary or-
ganisations drew up a comprehensive
scheme.

2. The main object of the Service is
to protect the interest of the consu-
mer. Its main activities are:

(i) to organise Consumers Coun-
cils at the national, state and
district levels;

(ii) to promote consumer coopera-
tives;

(iii) to undertake research
consumer problems and
studies relating to market
intelligence, consumption pat-
terns, hoarding, artificial
scarcities, transport bottle-
necks, licencing procedures,
etc.; and

(iv) to assist in the
of adulteration, exercising
quality contro]l and eradica-
tion of malpractices in weights
and measures etc.

3. The Senvice is at present func-
tioning mainly in Delhi. It has under-
taken a few case studies on a num-
‘ber of subjects which concern the
interest of the consumer. e.g. working
of consumer cooperatives, food adul-
teration, profiteering or black-market-
ing in vegetables, sugar, cycle tyres
and tubes, commercial vehicles and
petrol and high speed diesel oil etc.

4. The Central Unit of the National
Consumer Service in Delhi wil] "also
assist in .organising State Units on the
"basis of the experience gained from
the Delhi Pilot Project.
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Shri B. R. Bhagat: In 1962-63,
grants were given amounting to
Rs. 2,500, in 1963-64 it was Rs. 16,500
and in 1964-65, an amount of Rs. 28,300
has been budgeted.

Shri Indrajit Gupta: From the
statement, I find that though this Con-
sumer Service was started by a group
of voluntary organisations, the
scheme has been drawn up by the
Planning Commission with the repre-
sentatives of the Central Ministries
so that it is, I think, semi-official. Is
the purpose of this Service simply to
undertake these case studies-rvention-
ed here as a sort of academic exer-
cise or do Government intend to takc
action on the basis of these findings?

Shri B. R, Bhagat: At prsent, these
pilot studies have been undertaken
and their reports will certainly be of
use to the concerned departments.
But the idea is to develop a con-
sumers’ forum so that they can also
protect their interests when it deve-
lops into a good organisation. But
that will take time.

Shri D. C. Sharma: In Delhi, I am
told that a price resistance movement
has been started under the blessings
of our Prime Minister, and some Mem-
bers of Parliament including myself
are also members of it. What is the re-
lationship of that movement with this
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Consumers’ Council, and is Govern-
ment helping that movement?

Shri B. R. Bhagat:
separate movement.

That will be a

Shri S, M. Banerjee: One of the
obje.ts of this is to assist in the pre-
vention of adulteration. If the con-
sumers want to resist adulteration,
high prices and so on, is Government
likely to give him any protection or
will it put him in prison for agitating
against the same?

Mr. Speaker; That depends on the
circumstances of each case. How can
it be answered in a general way?

If they offer resistance, will Gov-
ernment assist him or put him 1n
prison—how can it be answered?

Shri S. M. Banerjee: Kindly hear
me. Now consumers want to resist
adulteration, price rise etc.....

Mr. Speaker: I have heard him.
How can it be answered in a general
manner? ]

Shri S. M, Banerjee;: My question
was whether the resistance by the
consumers against high prices and
adulteration would not be regarded as
a crise, and whether they would be
supported by Government, if it is a
peaceful resistance.

Mr. Speaker: It depends on the
form that the resistance takes. If one
man goes and takes a lathi and re-
sists?

Shri S. M. Banerjee:
of lathi.

No question

Mr. Speaker: Order, order. He
has put a general question whether the
resistance would be welcomed or put
down.
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Mr, Speaker: Shrimati Renuka Ray.

Shrimati Renuka Ray: May I ask
one question? !

Mr. Speaker: Why should it be
prefaced like this?

Shrimati Renuka Ray: I want to
know which are the non-official or-
ganisations with which the Planning
Commission is working for this Na-
tional Consumer Service, and whe-
ther they include Central Government
sponsored organisations which have no
roots in the country.

Shri B. R. Bhagat: All this is pro-
vided in the statement.

Shrimati Renuka Ray:
the names?

What are

Shri P. Venkatasubbaiah: It has
been stated that some of the functions
of this Council are to assist in the
prevention of adulteration, exercising
quality control and eradication of mal-
practices in weights and measures
etc. May I know whether this Coun-
cil will be given any technical assis-
tance, and will Government subs:dise
them by providing such technical
assistance in the discharge of the
duties that have been enunciated in
the statement?

Shri B. R. Bhagat: So far, they
have taken up several pilot projects in
which they have got the assistance of
the Ministries concerned, technical
and other, but the main idea is to
build up the consumers movement.

Shrimati Renuka Aay: The names
are not included in the statement.
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Mr. Speaker: When he says it is qﬁmf‘«g:gﬁa’twal
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qIET 1 WY &Y qaT gAv

Shri Kapur Singh: We do not.

Mr. Speaker; When it comes from
‘the Member also, I believe him. Then
the Minister may say that he does not.
1 have to keep the balance on both
sides.

Department of Company Law

+
/ Shri Yashpal Singh:
1 Shri Indrajit Gupta:

Will the Minister of Finance be
pleased to state:

*508,

(a) whether the amounts realised
as fees from various companies far
exceed the expenditure incurred on
1the Department of Company Law

(b) if so, how the excess money is
spent and for what purpose; and

(c) whether it is proposed to ratio-
nalise the fees payable by companies
'so that there may not be a big gap
between the income and expenditure?

The Minister of Planning (Shri
B. R. Bhagat): (a) Yes, Sir, since
1961-62.

(b)Y The excess money forms part
of the general revenues of the Gov-
ernment of India.

(c) There is no proposal to revise
the fees structure at present.
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Shri Indrajit Gupta: My name is
there.

Mr. Speaker; 1 looked this side.
He did not stand up. I am sorry.

Training of Teachers in Planning

*509. Shri Surendra Pal Singh: Will
the Minister of Planning be pleased to
state:

(a) whether the Planning Commis-
sion has drawn up a new scheme to
train college and university teachers in
planning and in execution of develop-
ment programmes; and

(b) if so, the main outlines of this
scheme and when it is likely to be
implemented?

The Minister of Planning (Shri
B. R. Bhagat); (a) The Planning Com-
mission thas .suggested that through
the Planning Forums, the University
Teachers should participate more ac- -
tively in the planning and execution
of local schemes.

(b) The details of the scheme are
being worked out by the Planning
Commission in consultation with the
University Grants Commission.





